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Inspection Report
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

GUJARAT POLLUTION CONTROL BOARD
Surat, Plot No. 11-12/2,3 , GIDC - Pandesara, 

Surat - 394221, 
(T) (0261) 2442696

1.  Industry Details : Complaints Only .. General File 
PLOT NO:For Ind. Name & Add. pl. see crux., For Ind. Name & 
Add. pl. see crux., -, Surat - 395003 DIST: Surat, TAL: Surat City

2. Scale & Category : Small/Red

3. Production Date : 01/01/2011

4. Date & time of visit : 23/11/2025 06:50, (Inspection ID : 893678)

5. Person Contacted : NA

6. Type of Inspection : OTH

No.: GPCB / SURAT / PCBID-25360 / 67572-08/12/2025      

7. Field Observations (Crux)
Type Details

General
~ 29/11/2025 ------------, Entry By AEE MR. SHUBHAM RAJESHBHAI 
SONAWADIYA
Mr.V.B.Prajapati

Water

~ 29/11/2025 The inspection was undertaken in reference to (i) local news 
reports, (ii) an email dated 23/11/2025 received from the Collector Office 
making reference to a complaint submitted by Shri Darshan Nayak, 
Mahamantri, Gujarat Pradesh Congress Committee, and (iii) telephonic 
information received from Mr. Dipak Patel, regarding the alleged continuous 
discharge of untreated sewage from Mora Village into the natural drainage 
situated east of Damka Village in Choryasi Taluka and the resulting large-
scale fish mortality in the said drainage. In view of the seriousness of the 
complaint involving potential public and ecological implications, an 
immediate field visit was carried out. The site inspection commenced during 
late evening hours, and low visibility was observed due to winter conditions. 
The complainant, Mr. Dipak Patel, was contacted telephonically and he 
remained available throughout the inspection to guide the team to the 
affected stretch. The area inspected lies downstream of Mora Village 
towards the eastern side of Damka Village in Choryasi Taluka, 
geographically located at Latitude 21.188723 and Longitude 72.651329. 
During the interaction, Mr. Dipak Patel informed that this has been a long-
standing issue and several representations have been made over time to 
various authorities including GPCB. He stated that approximately 1,00,000 
people reside in and around Mora Village and that there is no sewage 
treatment infrastructure available in the locality, due to which the entire 
domestic sewage is discharged directly into the natural drainage. He further 
emphasized that recurrent episodes of fish mortality and foul odour are 
routinely experienced in the downstream settlements and that a portion of 
this drainage also lies in the Coastal Regulation Zone (CRZ) area. A 
considerable number of dead fish were observed along the banks of the 
drainage channel and floating on the water surface. A strong and unpleasant 
odour associated with untreated sewage discharge was persistently 
noticeable. A water sample was collected from the flowing drainage for 
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Inspection Report
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

GUJARAT POLLUTION CONTROL BOARD
Surat, Plot No. 11-12/2,3 , GIDC - Pandesara, 

Surat - 394221, 
(T) (0261) 2442696

8. Details of samples taken during inspection :

Sr. 
No.

Sample 
Type

Collect Date Color & 
Condition

PH 
Range

Field 
Observation

Collect 
Charge

LAB

1 W 24/11/2025 Greenish 7-8 0 SUR

9. Instructions given during inspection:

Sr. No. View Instruction Type Of Instruction
1 ------------- Water

10. Inspection Team : 

MR. SHUBHAM RAJESHBHAI SONAWADIYA
Mr.V.B.Prajapati

laboratory analysis. The upstream stretch of the same drainage was also 
inspected in the presence of local residents. Heavy accumulation of septic 
sewage, sludgy deposits, and solid waste was observed in the water 
channel and surrounding land area. No indications of discharge originating 
from industrial units were observed at or near the location. Similarly, no 
signs of illegal disposal of hazardous waste or industrial sludge were 
detected that could contribute to the current environmental condition. The 
analysis of the collected sample revealed extremely low—below detectable 
level—dissolved oxygen (DO), fecal coliform contamination, and absence of 
abnormally elevated COD/BOD values. These analytical results correlate 
with the characteristics of untreated domestic sewage and confirm that the 
source of pollution is not industrial in nature but domestic sewage discharge. 
These findings are consistent with the physical observations of sewage 
discharge and odour recorded during the inspection. It is further noted that 
the inspection could not include a discussion with the concerned Gram 
Panchayat due to night hours. Therefore, interaction with the local body to 
obtain information regarding drainage management, sewage handling 
responsibility, and any on-going or planned infrastructure development 
could not be carried out at this stage., Entry By AEE MR. SHUBHAM 
RAJESHBHAI SONAWADIYA
Mr.V.B.Prajapati

Air
~ 29/11/2025 ------------, Entry By AEE MR. SHUBHAM RAJESHBHAI 
SONAWADIYA
Mr.V.B.Prajapati

Hazardous
~ 29/11/2025 --------------, Entry By AEE MR. SHUBHAM RAJESHBHAI 
SONAWADIYA
Mr.V.B.Prajapati
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:497448

GUJARAT POLLUTION CONTROL 
BOARD 

SURAT, PLOT NO. 11-12/2,3 , GIDC - PANDESARA, SURAT - 

394221, (T) (0261) 2442696

Test Report No. : 56467 Date: 29/11/2025

1. Name of the Customer : Complaints Only .. General File
2. Address: : For Ind. Name & Add. pl. see crux., - - , Village: Surat Tal: Surat City Dist: 

Surat Pin: 395003
3. Type of Sample : REP
4. Sample Collected By : 4777 - MR.V.B.PRAJAPATI
5. Quantity of Sample Received : 5 lit
6. Code No. of the Sample : 3656174
7. Date & Time of Collection & Inwarding : 23/11/2025 19:10 to 23/11/2025 19:10 & 24/11/2025
8. Date of Start & Completion of Analysis : 24/11/2025 & 29/11/2025
9. Sampling Point : Natural Drain at Lat: 21.1888723 Long:72.651329
10. Flow Details (Remarks) : Moderate
11. Mode of Disposal : Arebian Sea
12. Ultimate Receiving Body : Arebian Sea
13. Temperature on Collection : 28 & pH Range on pH Strip : 7-8
14. Carboys Nos : Barcode
15. Parameters : 9

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 28
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 7.38
3 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 104

4 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 22

5 30 - Fecal Coliform MPN/100 
ml 2.9221 E APHA 23rd Edition IS 1622-1981 84

6 33 - Dissolved Oxygen mg/l Winkler method – Azide modification. (4500-O– C APHA Standard Methods 
22nd edi.)-2012 BDL

7 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 170

8 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 1.2

9 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 35

Laboratory Remarks : sample freezed By:542-Arun Patel, EE Dt.: 29/11/2025

Arun Patel, EE

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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Gujarat Pollution Control Board
Regional Office-SURAT ISIISO-9001 :2005,IS/ISO-14001 :2005 &

IS/ISO-45001 :2018 Certified
Plot No.11-12/2,3, G.I.D.C., Pandesara, Dist.: Surat- 394221.

Phone: (0261) 2891696 Website: www.gpcb.gov.in
XGN website: http://gpcbxgn:gujarat.gov.in E-mail: ro-gpcb-sura@gujarat.gov.in

No. GPCB/SRT-RO/T-6(AN)1 'lii-1 G 12025 Dated: Z 9 NOV 20Z5
To,
The Taluka Development Officer,
Choryasi Taluka,
Surat District Panchayat Bhavan,
Vesu Main Road, Pi plod, Surat-395007.

Sub.: Requirement of sewage treatment, management and disposal system in Mora
Village area

Sir/Madam.

A field inspection was recently conducted in reference to local news reports, an email dated
23'11/2025 from the Collector Office, and telephonic information regarding continuous discharge
of untreated sewage from Mora Village into the natural drainage located at the cast of
Darnka Village, which has reportedly resulted in large scale fish mortality. During the inspection,
a strong foul odour characteristic of untreated sewage discharge was experienced and number of
dead fish was observed along the drainage banks and floating on the water surface. Ileavy
accumulation of septic sewage, sludgy deposits and solid waste was found in the water channel
and its surrounding land area. Water samples collected from the flowing drainage revealed
extremely low Dissolved Oxygen (DO) levels along with presence of fecal coli form
contamination, confirming that the water quality deterioration is attributable to untreated
domestic sewage.

The inspection findings indicate that domestic wastewater from Mora Village and nearby
habitations are directly entering the natural drainage without any form of treatment or scientific
handling. The continued discharge of untreated sewage is causing significant deterioration of
water quality, recurrence of fish mortality' and persistent foul odour affecting downstream
settlements, including stretches of the channel located in environmentally sensitive areas.

In view of the above observations and considering the environmental implications, it is requested
to develop and implement a sewage treatment, management and disposal system for Mora Village
and adjoining population. Interim measures may also be arranged to prevent direct disposal of
untreated sewage into the drainage until permanent infrastructure is established. I\n action plan
indicating the measures proposed and the expected timclincs for implementation may be
submitted to this office at the earliest.

~:~$
(I\run G.Patel)

Thanking You

Regional Officcr.Surat

Copy To:

I. Deputy District Development Officer ,SUI'at District Panchayat Bhavan, Vesu Main Road,
Piplod, Surat-395007 ... for kind information please.

2. Unit I Icad-Surat, Gujarat Pollution Control Board, Paryvaran Bhavan, Scctor-J 01\,
Gandhinagar. ... for kind information please.
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